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hon. Minister. Will he enquire into 
it?

DR. PRATAP CHANDRA CHUN- 
DER: 1 have already said that we
shall look into this matter, whether 
we have any power to stop any ha-
rassment will also have to be examin-
ed.

MR. SPEAKER: You have always
the right and the duty to stop harass-
ment.

DR. PRATAP CHANDRA CHUN- 
DER: If the particular officer has gone 
back to the state government we can 
request the state government not to 
harass him. When the officer himself 
is not guilty of any offence, why should 
he be harassed?

MR. SPEAKER: If there is any
complaint, kindly look into it.

DR. PRATAP CHANDRA CHUN- 
DER: Of course I shall do that.
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PROF. DILIP CHAKRAVARTY: 
'Will the hon. Minister agree with 
me on the need to create a climate in 
the country to ensure that the schol-
ars feel free to speak out the truth? 
Will he agree with me that it is ne-
cessary to ensure that such scholar-
ship i'5 not encouraged in future 
which would like to satisfy the whimes 
and ci prices of the powers that be?

MR. SPEAKER: I do not think
that anybody will differ from you on 
that.

DR. PRATAP CHANDRA CHUN- 
DER: We agree with the hon. Mem-
ber. So far as this government is 
concerned, it will not harass schoJ- 
ars.

SHRI MOHD. SHAFI QURESHI: In 
pursuance of a policy of denigrating 
Gandhi and Nehru, is the government 
contemplating to dig out the capsule 
which was burried in Shanti Vana?

DR. PRATAP CHANDRA CHUN-
DER: The Shantivan capsule will
also be dug out; that was already 
made known to the House.

SHRI SHAMBU NATH CHATUR- 
VEDI: Does the officer concerned
belong to the All India Services and 
is he not under the control and dis-
cipline of the central government? 
Will the Government assure the House 
that it is going to protect him from 
undue harassment?

MR. SPEAKER: He has answered
that question already.

Central Housing Loans for Gujarat

♦380. SHRI PRASANNABHAI MEH-
TA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether it is a fact that Gujrat 
State had made plans to buijd houses 
for the low income group in the State;

(b) if so, whether many houses 
could not be completed due to the 
shortage of funds faced by the State 
Government;

(c) whether the Gujarat State Gov-
ernment have asked the Union Gov-
ernment to help the State in implemen-
ting the programme of building the 
houses for the low income group; and

(d) if so, how much loan has been 
sanctioned and is likely to be sanc* 
tioned for the implementation of these

schemes during 1978?
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SHRI PRASANNBHAI MEHTA: I
would Hke to know from the hon. Mi-
nister as to when the Gujarat Gov-
ernment forward the proposals of 
the Schemes of House Building for 
the low-income group and middle- 
income group people and also as to 
when it will be finalised?
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MR SPEAKER: When is it likely to 
be finalised?
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SHRI PRASANNBHAI MEHTA: I
have not yet get reply for my first
question. I wanted to know when the
Government of Gujarat has forward-
ed the proposal, and also when it is 
going to be finalised.

My next question is, while the Gov-
ernment have already allocated Rs. 
500 lakhs for the Housing Scheme, 
what is the matching contribution by 
the Central Government Agencies?
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MR. SPEAKER: That is why we
are having Orientation course. There 
are methods of doing it.

SHORT NOTICE QUESTION
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